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(vil) Adequately compensating the troops deployed in difficult areas.

(vii) Other welfare measures like facility of Central Police Canteen (CPC),
scholarship for wards etc. Also air courier service has been provided to
CAPF personnel deployed in NE States, Jammu and Kashmir and LWE

affected areas as welfare measure.

(ix) Designating retired CAPF personnel as ex-CAPF personnel for better

identity and community recognition.

(x)  Promotions are released regularly to eligible personnel as and when the
vacancies arise. Financial benefits under Modified Assured Career Progression
{(MACP) are given in case promotion does not take place for want of

vacancies at 10, 20 and 30 years of service.

Besides above, implementation of suitable model for improvement of working
conditions of CAPFs and AR 1s a continuous process and mstructions in this regard

are issued from time to time by this Ministry.
Jihadi activities in West Bengal

1094, SHRI KIRANMAY NANDA: Will the Minister of HOME AFFAIRS be
pleased to state:

(a) whether Government is aware about Jihadi activities in "Greater Bengal”
which includes Bangladesh and West Bengal, both led by sell styled chiel of IS,
Bangladesh, Abu Ibrahim Al Hamif, and

(by if so, the steps Government proposes to adopt to nib such Jihadi activities

in West Bengal at very initial stage?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAT GANGARAM AHIR): {(a) and (b) As per available information, an
mterview of one Abu Ibrahim Al Hanif, who was known as “Amir of the Khalifah's
soldiers in Bengal’, was published in the 14th issue of ISIL.’s English online magazine
‘Dabiq’. The magazine quoted Hanif advocating a strong jihadi base in Bangladesh to
facilitate creating conditions of fear and chaos in India. However, nothing is known
about Abu Ibrahim Al Hanif and his identity as yet. The National Investigation Agency
(NIA) while investigating the incident of bomb blasts that occurred at Khagragarh,
Burdwan in West Bengal on 02nd October, 2014, has found that the persons present
at the site of bomb blast were believed to be the members of terrorist outfit, JuM-B.
These persons were engaged in planning of terrorist attacks in different parts of India
and in Bangladesh. Recently, Assam Police has busted a JuM-B module that led to
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the arrest of 33 persons {rom various parts of lower Assam in connection with their
suspected links with JuM-B.

In order to counter terror activities, there exist a close and effective coordination
between Intelligence and Security Agencies at the Centre and State levels. This has
resulted in busting of several terrorist modules including ISIS/ISIL cadres, by the

Security Agencies.
Violence against women

1095, SHRI K. K. RAGESH: Will the Minister of HOME AFFAIRS be pleased

to state:

(a) whether Government has any information about the incidence of violence

against women, which are not reported to police; and
(by 1if so, the State-wise details of last three years thereof?

THE MINISTER OF STATE IN THE MINISTRY OF HOME AFFAIRS
(SHRI HANSRAIT GANGARAM AHIR): (a) and (b) The information on the violence
against women not reported to police is not Centrally maintained by the National
Crime Records Bureau (NCRB).

As per the Seventh Schedule to the Constitution of India ‘Police” and ‘Public
Order’ are State subjects and, as such, the primary responsibility of prevention,
detection, registration, investigation and prosecution of crime, lies with the State

Governments/Union Territory Administrations.
Operation green hunt

1096. SHRI PALVAI GOVARDHAN REDDY: Will the Minister of HOME
ATFAIRS be pleased to state:

(a) people killed in ambush by extremists on 6th Aprl, 2010 in Dantewada
massacre in Chhattisgarh;

(by the names of each person killed in this incident and the nature of
relief provided to the members of the bereaved families by State and Central

Governments,

(¢) whether any inquiry was instituted into the incident and if so, findings of

the same and the nature of action taken on those findings, and

(d)y the districts/areas covered under 'Red Corridor' in which 'Operation Green

Hunt' is in operation and what are the main features of Operation Green Hunt?



